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Akash Chandrayan <adv.akashchandrayan@gmail.com>

RE: REPLY AFFIDAVIT ON BEHALF OF RESPONDENT NO.5 IN O.A. NO. 128 OF
2025 BEFORE HON'BLE NGT, PB, NEW DELHI
1 message

Akash Chandrayan <adv.akashchandrayan@gmail.com> Tue, Jul 22, 2025 at 11:24 PM
To: saurabh.envirolawyer@gmail.com

Dear Sir,

Please find attached the copy of Reply Affidavit on Behalf of the Respondent
No. 5/ NIT Srinagar in the captioned matter.

Kindly treat this as an advance service and please acknowledge the receipt of
this email/service.

Regards,
Akash Chandrayan
Advocate
7979987847

For 
Tahir Majid Shamsi
Deputy Solicitor General of India
High Court of J&K and Ladakh at Srinagar
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